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LOK SABHA

Saturday, July 15, 1967/Asadha 24,
1889 (Saka).

The Lok Sabhq met at Eleven of the
Clock.

[Mr. SPEAKER in the Chair]

RE. ADJOURNMENT MOTIONS AND
CALLING-ATTENTION NOTICE
(Query)

Mr. Speaker: shri Mrityunjay
Prasad to continue his speech.

Shri M. R. Mamani (Rajkot): Will
you kindly indicate at what time you
propose to call the Minister?

Mr. Speaker: At 12 O'Clock, the
Minister will be called; we will finish
it by 1 O'Clock. We will take vp the
Demandg for Grants of the Ministry of
IExternal Affairg at 2 O’'Clock.
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Mr. Speaker: When I am ready, I

will bring it to the House. Weare sit-
ting today only for these Demands,
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Shri Hem Barua (Mangaldai): Yes-
terday, we tabled an adjournment
motion on the reported killing of 23
policemen by Naga hostiles. You were
pleased to say that you had not dis-
misseq the adjournment motion. To-
day, we find jn the agenda papers that
a Call Attention notice has been put
at 8 O'Clock. Are we to understand
that after the Call Attention Notice
the adjournment motion wil] be taken
up or the adjowrnment motion is going
to be taken up just now?

Mr. Speaker: The Call Attention
notice has been admitted; the adjourn-
ment motion has not been admitted.

Shri S. M. Banerjee (Kanpur): It is
a failure on the part of the Govern-
ment. '
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